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51. No. 5tatelUT 

26. A & N Islands 

27. Chandigarh 

28. D & N Havel! 

29. Delhi 

30. Daman & Diu 

31. Lakshadweep 

32. Pondicherry 

Funds Under JRY in Hilly and Desert 
Areas 

2790. SHRI GIRDHARI LAL BHAR-
GAVA: Will the Minister of AGRICULTURE 
be pleased to state: 

(a) whether special provisions have been 
made in Jawahar Rozgar Yojana for provid-
ing more grants in hilly and desert areas; 

(b) if so, whether Rajasthan Govern-
ment had requested that Jalore, Sikar and 
Ganganagar distncts be considered for 
special grants under the Jawahar Rozgar 
Yojana; 

(c) if so, the reasons for not conSidering 
these districts for speciC!1 grants; and 

(d) the time by which this assistance is 
likely to be given to these districts? 

THE DEPUTY PRIME MINISTER AND 
.... INISTER OF AGRICUL lURE (SHRI OEVI 
lAL): (a) to (d). The JRY funds to the States! 
UTs during 1989-90 were allotted in the 

Resource allocation (including value 
of foodgrains and the State share) 

164.80 

40.77 

83.80 

187.42 

52.40 

81.75 

157.80 

Total 263066.60 

proportion of rural poor that live in a Statel 
UT. Application of this formula would have 
resulted in allocatIOn to smaller StateslUTs., 
which would have been less than the Central 
grant under the combined programme of 
NREP/RLEGP operated during the year 
1988-89. The interest of such States were 
safeguarded by making them extra ad-hoc 
allocation. 

Inter-district allocation in a Stat e/UT was 
decided by the Government of India on the 
basis of the backwardness index formulated 
on the basis of the percentage of agricultural 
labourers to main workers in rural areas, 
percentage of rural SC/ST population to total 
rural population and inverse of agricultural 
productivity oefined as the value of agricuJ-
tural produce but of each unit of land for the 
rural areas taken on the not basis in the 
weights of 20:60:20. 

Inter-district allocation of funds was by 
and large done on the basis of the criteria 
indicated above. Special dispensation was, 
however, made in case of few districts which 
had poor resource endolNment and were, 



413 Written Answers CHAITRA 8, 1912 (SAKA) Written Answers 414 

therefore, recognased to be having hlQher 
wage employment needs Special needs of 
such dlstncts were accomodated within the 
overall allocations of the concerned state 

The first Instalment of allocatIOns to the 
districts was released oy the Government of 
India In the first quarter of 1989 The balance 
of the allocations were released 10 Septem-
ber-October, 1989 Government of RaJast-
han had earlier requested that Jalore, Sikar 
and Ganganagar should be Induded 10 the 
category of districts haVing poor resource 
base and reqUlnng enhanced allocatIOn under 
the JRY for the wage needs ThiS request 
could not be accomodated dunng 1989-90 
The Department of Aural Development was 
not convinced also entirely of the case made 
out by the Rajasthan Government 

For JRY aUocatlOn for the year 1990-91, 
Rajasthan Government have themselves 
indICated that the Inter-district allocatIOns In 

their state should strICtly be done on the 
baSIS of the backwardness Index prescribed 
In the JAY guidelines The Government of 
India have accepted their suggestIOn 

Electronic Telephone Exchange at 
Jahanabad in Bihar 

2791 SHRI RAMASHRAY PRASAD 
SINGH Will the Mlntster of COMMUNICA 
TIONS be pleased to state 

(a) whether Government have any 
proposal to set up ar electronic telephone 
exchange In Jahanabad City In Bihar 

(b) If so, the details thereof and the 
actIOn belOg taken or proposed to be taken 
by Government In thiS regard and 

(c) If not the reasons therefor? 

THE MINISTER OF SURF ACE TRANS-
PORT AND MINISTER OF COMMUNICA-
TIONS (SHRI K P UNNIKRISHNAN) (a) 

Yes SIr. 

(b) The present manual Exchange at 
Jahanabad IS planned to be replaced by 200 
hne electronICs exchange dunng 1990-91 

(c) Not applICable 10 View of 'b' above 

Steps to Check Terrorism 

2792 SHRI AAMASHRA Y PRASAD 
SINGH' WIll the Mlntster of HOME AFFAIRS 
be pleased to state 

(a) whether Government have formu-
lated any along term scheme to check grow-
Ing terrorism In the country, 

(b) whether a new para-military force IS 
proposed to be organised under this scheme. 
and 

(c) If so, the details thereof and the 
actIOn taken or proposed to be taken by 
Government In the matter? 

THE MINISTER OF HOME AFFAIRS 
(SHRI MUFTI MOHAMMAD SAYEED) (a 
to (c) While the main features of terrorist 
Violence 10 different parts of the country are 
Similar 10 many respects, their SOCto-eco-
nomIC and politICal under-pinnings vary from 
place to place Therefore, any plan to effec-
tively counter terronsts actIVities has to be 
locatIOn specifiC Maintenance of publIC order 
IS a State subject However, the Central 
Government IS rendering all possible assIs-
tance to the affected States In the form of 
additional para-military forces, provISIOn of 
tralOlng faCilities to the State Poltee person-
nel. Improved communICatIOn faallttes etc 
There are no plans for raiSing an new para-
military force The policy of the Government 
IS to deal firmly With varIOus terrorISt ele 
ments In the country and simultaneously 
step up SOCIa-economic development In the 
affected areas to redress the genuine gnev-
ances of the local people The Government 




